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 THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, discussion on the working of the 
Ministry of Rural Development. The total time allotted is four hours. Shrimati Brinda Karat. 

DISCUSSION ON THE WORKING OF THE MINISTRY OF RURAL 

DEVELOPMENT 

SHRIMATI BRINDA KARAT (West Bengal): Thank you, Sir, for giving me the 

opportunity to initiate the discussion on this very important Ministry. The Ministry of Rural 

Development has three departments, the Department of Rural Development, the Department 

of Land Resources and the Department of Drinking Water Supplies, and there are three 

demands related to the Ministry in the Budget. Obviously, we cannot go into all the details of 

the demands, but I will try and highlight some of the major issues to which I would like to 

draw the attention of the hon. Minister and the House. 
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"The working days of an adult worker shall be so arranged that inclusive of intervals of rest, if 
any,...."—these words are added there  if any 

....it shall not spread over more than twelve hours on any day." That is fine because sometimes, 

workers work in the morning; they break for noon and they work in the afternoon because it is too 

hot in the afternoon. That is okay. But please note the words 'if any. 

Then, the other amendment is: 

"The schedule of rates of wages for various unskilled labourers shall be so fixed that an adult 
person working for nine hours would normally earn a wage equal to the wage rate," 
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 �� �� +�  �� �ह�� -�ह� �:�, ����� ���� �� �� F�� /�7� �
 �� n ह�, ��� /�7� �
  �
� 
���� �� ह� E �
� ���� �� �
  /�� ���� �
�2
 <7
B�� ह� E %�� �  +��" �? K -��" �Z��� ���� ह� E �
 
���� retail outlet ��� ह
:� ? %�� ह��
 �
� ������ ��  ह� �" �
A� �� ���� �
�2
 <7
B�� �" 
���  ���
 �� �ह
 ह�,  [�- [� �?���" �":
 E �� �ह request ���� ह� � �� %:� ���� �
�2
 <7
B�� /� 
SHG GROUPS �
   products  �
  
-�
 �
  ��� retail outlets �� �:ह �� ���� ह� +� %:� ���� 
�� ���� �� �
  �� ���
  �ह /����� �
  M/ �" ��2� �
�
 ह�, �
 �� ��b�� ह� � �� �ह  ह?� ह� %�K� 
ह
:� E �� �ह �� �ह�� ह� � , ����� ह� /Z�
 �
 �ह
 ह�, ह� .�
B ����� ���P T7: �
  ��� �
�BB �� 
�ह� ह�,  ह?� ���� �����" �
�BB �� �ह� ह�, �
��� %:� �"=� :2�;�"7 �� %/�
 ������ �� �
 
�M��" ह� ����9���; �
  ���, A��
 �
  ���,  ह?� ���� �
 demands ह� ��0ह" 2
 ���P x� �
 �
�
 ह�, 
%:� 2
 SHG �
 demand �
�� �? K ���� �
  ��� guaranteed market �� ���
 ह�, �
 �� :��  
+��� ��  ह?� 9���� ह
:� �� �2B
W �� ��D;-C<7 �
  ��� �ह�� -�ह�� ह� �, ����� ��D;-C<7 �� 
F�� ����� ह�, �
 � a�? � cut-off ह� E %�� �  �� ��/?�� :C D�, �
 SHG �� ��ह��o�- Sir, I have 
got three schemes left. ��, �  ���
 ��/?�� �� �
A�-because these are very relevant issues. If 
I am talking irrelevant things, I can sit down. ��, ��/?�� �� �
 �� �2�� ह�, ���
 �
A� �� 2ह�� 
�� ���P x� �S��� ह� E ���
  �ह� �
�� �
  ��� �
 �� �NO�5� �� �M�� ह�, �� ��b�� ह� � �� 
�ह /��
 ��D;-C<7 w
� �
  ��� ह
:�, ���
  ��� �� %/�� <��� �" D
[� flexible ह
�� %:� @/ 
geographical location �
�� �? K ��� �� ���
 ह�, �
 ����  ह?� 9���� ह
:� E 
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��, %  �� ���� ���u] �
  ¸/� @�� ह� � E M�� 5
2�/�"7 ����<=� �� ��� <���� ह�, �
 ���� 
���u] �
  %0�:;�  partially @�� ह� E ���" +� ��  ह?� ���� <���� ह� E 2
 ह�- ह��T�:, M�� 
�[� +� TÃT�: 2�7� �r��C E @/ �  ��  �� �
 ���":
 �� �
 ���� �2�� ���� ���u] �
 �
 
�?[
 ह� ह�, �
��� ह���� ��0�:� �
 +� ���� �2���7� �
 �?!���
 �
  ��� �
 ���� -��"  ह?� 
%��2��; ह� E �� ����� ह� � �� �� +��, �
 :��2 �" ह�, �  /��� �ह� ह
�� ह�, �
 2ह �
-��� घ�7
 
unpaid work  �
  M/ �" %/�
 /��2�� �� /��� �� �M��� �
 /��� ���� ह� E %:� @/ /��
 �
B �� 
�
  �� 3� �
  घ�7� �
 �
[
:", �
 @/ �
A":
 �� �� +��� �� ����� � �;<� B
W] ह�, ����� :��2 
�
  /�� /��� �� Ä
� � ह
�
 �
  ���] ��� ���
 �
  ��� ���
  ¸/� ����� � �;<�  
b ह� E  
 �� ��b�� ह� � �� @C�2�C, �N0��� @2�� �
���, ��  ह?� ह� %�K� <��� ह�E /�7� �
C 
�� �ह
, �
��� ���
 ���� ������ �
 %�� �" ���
 �� �
�BB �� ह� E �� ��b�� ह� � �� ��  �� 
ह���
  �7 �" plains �
  ��� +� /ह�[� �
  ��� घ�� �
  ��� /Z�� �� �
  {
��� �� :C ह�, �ह  ह?� 
<2�:� �
p� ह� E �
��� %:� ह� �
A" �� <7�� +� ���"7 �� cartels, �� � �
 �
A�
 ह?� ����� 
�ह�:�C  { �ह� ह�, %:� ���
 �" घ�  � ���� ह�, �
 �ह �� �2�� �M� �ह ���� ह�, ����� %�� 
�� घ�� �
  ���
 �
  ��� ����
 /Z�� �� �M�� ह�,  {
��� �
   �2��� �� �� ��b�� ह� � �� �ह �� 
��9� ह� E �
��� %:� @/ 7�:Px� �
 �
A�
 ह�, �
  unfortunately 7�:Px�  ह?� ह� �-0����� ह� E 
%:� @/ ���� �
 �
A" �
 ह� �
: M�� ह��T�: �� �
 2� 51-%  7�:P7 ह� /��� �� /�� ह� E %:� 
@/ >���] �[� �
��� �� o� �
A", �
 ���� ��/�7"7 ह�, @/�
 ����� हZ���� ह
:� �� ���� 
�
 2� 25% 7�:P7 ह� /��� ह
 /��� ह� E %:� @/ /��� �� �r��C �
 �
A" �
 ���� �� �
 2� 52% 
7�:P7 ह� /��� ह
 /��� E  
 �ह V�� ह� �� ���" .�
B ������ �� ��  ह?�  [� ����
���� ह�, ��
 �� �� ���
  �ह� 
@���� ह� �, �
��� .�
B ������ �
  �� �? K 7�:Px� ह�, �? K ����7T�: ह� +� �� �ह ����� ह� � �� 
���� �� �
 �� 7�:Px� �
  {��
 ��  ह?� �
�BB �� �� ह� E �
��� �� ��� �
 �ह� ह� ह�, @/�
 
�ह  �� �
A�� ह
:� �� �� <���� �
  %0�� �� �ह� �
C ��� �
 �ह� ह� E  
 ��, ����� �
  �S� /� �� ह��T�: ��  �� ���� ह� � E @� ह���
 �
B �"  ह?� %�!� ��}�� 
�" :�� � �
  /�� �
C ���� �ह� ह� �� 2
 �� /� %/�
 ��� घ�  �� ��"  E  ह?� ���
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B� �" @/ 
���� �
A":
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 ह� <2�� ���
 �� �� /�K�
 �� ह� �� �N0��� @2�� �
��� �� घ� �ह�� 
 �� ह�, �
 /�� �:�� ह� �� 2ह :��2 �
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 E �? K �
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�
  /�� ���2� �`���� �� ह�, ���
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 �� ���2�� �
 �� 2ह�� 
�A�
 �� �
�BB ��, �
��� :��2 �
 ���� ���� /� ह
�
 �
  ���], ���" �� 2ह �����  �ह� ह
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 �  � �� �ह :�� ह�, 2ह घ�, घ� �ह� �ह� ह� E F�� ��� ह?@ ह� ? 
����� ���� �ह� ह� E  
 �� ���� �� �
 �ह ����� -�ह�� ह� � �� �� /��� ������ @2�� �
��� �� <��� �", �2B
W�� 
�ह�� SCs �� �2�� ह�, ����� ��}�� ����ह��� �" � �
 %�!� ह�, ��� �� <��� �� %0�� ��
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����7T�: �
  ��D ह� �ह �� �
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  /�� �
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�
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  %0�� ह� ���
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 ���� ह� �
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  घ� 
�� �
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   ��
 �"  ���� E ��, 2ह�� ह
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 �[�� �� 
�"7
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���� .�
B ������ �
  ¸/� ह� E �
 01 �� o� �
 �[�  � �� �Z��� ह
 ���� 
ह�, �
��� .�
B ����� �
  /�� ���
 /Z�
 ह� �ह� ह�, ����� ���� �"7
�"� �ह� ह
 /���, ����� �ह 
ह
�� ह� �� /��- ��� �
  %0�� 2ह ���r� ह
 ���� ह� E ����� �� <��� �
  {��� ���, ����
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 �
   �� �� �
 �� �? K ���� �
  ��� �"7
�"� �� �� �ह<�� �
 01 ����� <2�� �
 E 
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W´  ��ह��o� �
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-�ह�� ह� � …(��� �� घ�7�) Sir, I have just got this one thing left. �� ����� -�ह�� ह� � �� F�� ��� 
���� :�� ह�, ���
  ���
 �� �M�� ह� E %:� ह� ��<�� �
 �
A�
 ह� �
 �
 /Z�� %�� ���
  ��� 
���� �� �ह� ह�, 2ह ����9� ह� E ����� �� �ह �ह�� ह� � �� ह�" ���� ���u] ���� ह�, � �� ���� 
�?���� E ���� ���u] �
  ���;´� �
 �ह� M/ �" %�� �" ���
 �
  ��� +� %�!� /Z�
 �� �M�� 
ह�, ��D ह� <7
7 :2�;�"7 �
  ��D ����
� �� �� ��� ���
 �� �M�� ह�, F�� �
�� ����� ह� E  
 
 ��, ���� �
 %N0�� �5/�7;�"7 ह�, 2ह ��5 ���
L�U �� ह� E ��5 ���
L�U �
  ��� %�� 
2500 M/� ��� :� ह�, ���" 900 ��
[ M/�
 �� �0´�� ह� E �
��� �� �? K �2�� �ह�� �A�� -�ह�� 
ह� �, B��� ह���
 �ह�� +� �� �
 ��b��� �� ������ ����� ह�, 2
 ���
   ��
 �" �? K  �� ��"  E %�� 
�� ��/
7; @C ह�, 31st Report of the Department relating to the Demands for Grants, �0ह��
 
�� @��[� ���� ह�, It is really amazing that between the years  2000 and 2005, these has 
been a reduction of wastelands of about 8.58 million hectares. ���� ���  �ह ह� �� �
 
2
<7 ��5 ह�, ��� /� �? K �ह� ह
 ���� D�, ���" 8.58 ������ हZ�7
�� �� ��� ह?C ह� E �� �ह 
�ह� ��b /� �ह� ह� �  �� �ह �S� �� ���� ह�, ����� %:� @/ ����� �
  @��[
 �
A" �
 ����� �� 
��9 �
 �� .��� �� �
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��; 2
<7 ��5 �� ह?C 
ह
 E %:� 8.58 ������ हZ�7
��; �� ह?C ह� +� �ह 2
<7 ��5 %�� F�� �/��¸ ����  � :C ह� �� 
�� /� �? K  � ���� ह�, �
 ��, �ह ���� �ह�� :C, ����
  /�� :C ? %�� ह���
 /�� �
 ��/
x�; 
@ �ह� ह� ��  ह?�-���� .�
B �����" ����ह��� �
 2
<7 ��5 5
2�/ ���
  ���� �
�
 �
   ���, �
 
/ह�
 %D; D� �� �� ��Æ� �
  ¸/� ��5 ��9���; ह�:
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<7 ��5 �
 5
2�/ ���
  ����ह��� �
  ��7�, 
�
��� ��5 ��9���; A`� ह
 :�� +� 5
2�r5 2
<7 ��5 ����
 �� �� �ह� ह�? ��/
x�; ह� ��  [
-
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 ���/
�
7 ह���
� �
 �
 2
<7 ��Æ� �� �� �ह� ह� E �
 �ह�� ह�, ��� ह�, ��� ���� ������� ���� 
�� �
  /�� ह�, 2ह ��-�
-�� ह���
 ����
 @�� -��ह� E  
 ��,�����  �� �� %:� ��5 ��9���; �" �
A":
, �
 �
 हZ���� ��  �� ह� �� ���
 �/K�
 10 
���� �� <7ZT5: ��
7� �� ��/
x�; �
A� ह� E ह�  �� 2ह /�K�
 ह� �� ��5 ��9���; �� ��� ह?@, 
����� ����" ��5 ��9���; �" �� :C, �ह�� ह� ��5 ��9���; �� /��� 2ह .
>��, �
 �� ��y7�� ��B� 
�
  M/ �" D�, �
��� �ह�� �
 �
C �2�  �ह� @�� ह� E ��, ��5 �� <7
7 �O�Z�7 ह�, �ह � a�? � 
�ह�  �� ह�, �
��� ��-�
-�� ���� ������� �� ��� �� ���" ��� ह
 �ह� ह�,�ह�� ह
 �ह� ह� E 
�"=� :2�;�"7 �
  /�� ��  ह?�-���� �:ह� /� ����" हZ, ���� ��� /
��B� हZ, 2ह �M� �
�� 
-��ह� E ….(��� �� घ�7�)…. @�Á .�
B �� �� ����� ह� E 2ह� ह
��
��
� �
  �A��9 �� 
� �;<Ç ��घW; ह?@ D� E ���
   ��
 �" �� �� %�?�2 ����
 @�� ह� �� �ह �
 ���� �� �?!�� �� 
����-�?!�� �� ���;È� ह�, ���
   ��
 �" ����� �
  ह?� �
� �
�� �2�  �
�� -��ह� E  
 �� �� +� �2�� /�K�� -�ह�� ह� � E 2ह �Z7��9� �
   ��
 �" ह�  
 �ह�
 ह� �� 2
<7 ��5 /� ह
:�, �
��� ��D-��D �
 marginal peasants ह� �� :��  
����� ह�, ���� ����� �
 �
�� �� ����� ���
 �`���ह� �� �ह� ह�  �� @/ �� �Z7�
9� �� 
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B� ���� E �ह Bio-diesel �
  ��� ����� �� .
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��
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��� �  ह� ������ @��[
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 2ह�� �
C 5
7� 
�ह� ह� E �ह�� ���
� ह?@ ह�, �ह�� ���
� �ह� ह?@, �S�-�
-�
B �" �Z7��9� �
  @!�� /� ���� 
��� �? K social cost impact assessment ह� �� �ह� ह�? �� ��9;  ��B� ���� -�ह�� ह� � �� %:� ह� 
������ �
 �`���ह� �� �ह
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B� ��", �
 ���� :���7� �� ह
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-��ह� E ह� ����� �
 ����
 ��� �� :���7� ��:
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 ��  ��� ���LB�� ´�r� �� 
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B� 
�� /Z��� /� ��" +� ���� �
C MSP �ह�, ���� �
C 5
7�  
� �ह�, ���� �
C 2ZY���� 
������� �ह�, �
��� ह� ������ �
 �ह �ह
 ह� �� �?� ���
 ��
, �
 �� ��b�� ह� � �� ���
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D
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1500 ��
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./�.�
.�? ����): All points  ह
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��	�� �]�!� '���: ��, ������ �� �ह�� -�ह�� ह� � �� %:� ह� ��/�]; MÉ �" M�� 5
2�/�"7 �
 
�
A", �
 �������] �� ������ �
  ��] @� :��2 �
  :��   ह?� /�K
 ह� E :��2 �
  :��   ह?� B
�W� 
ह� E ������ �� ��9 �
 �
 ���� �� �ह� ह�, 2ह �� :�� � �
  ��:� �
  ��� � 0�?-��� ह� E  
 ��, �� ���� �� �� �
�BB� �
 ������ �ह� -�ह�� ह��, �
��� �� ���
 �ह 
%�?�
! �M� �M� :� �� �� ������ �
  �A��9 �
 ह���� ��घW; ह�, �� ������ �� �
 
���� +� �?:; हZ, ���
  �A��9 �� ���� �� ह���
 ��D @2�� �V���:
 E �ह ����� ���
 
ह?�,�� %/��  �� ���r� ���� ह� E !0�2�� E 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The House is adjourned for lunch till 

2 P.M. 

The House then adjourned for lunch at fifteen minutes past one of the clock. 

The House reassembled at two of the clock after lunch. 

(MR. VICE-CHAIRMAN PROF. P.J. KURIEN in the Chair.) 

DR. E.M. SUDARSANANATCHIAPPAN (Tamil Nadu): Mr. Vice-Chairman, Sir, I thank 
you for giving me this opportunity to speak. Sir, really, I am proud of having participated in 
this debate. For the first time the fund from the Government of India for the Rural Development 
Ministry has come nearer to the top second, next to the Defence Ministry. No doubut, one 
day it may also overtake the first one and will be having first rank so that the entire India can 
develop on a fast track. When the NDA Government was ruling, they were allotting very 
meagre amount for the rural development. Take for example, for 2001-02, they allotted 
about Rs. 11,000 crores, for 2002-03, they allotted Rs. 18,203 crores, and for 2003-04, they 
allotted Rs. 19,228 crores. Immediately after assuming power, the UPA Government under 
the guidance of Madam Sonia Gandhi and great leadership of Dr. Manmohan Singh, it could 
raise the allotment for rural development to Rs. 18,167 crores (?) and immediately next year 
Rs. 27,489 crores were allotted. For 2006-07, Rs. 39982 crores were allotted. Sir, in 2007-
08, Rs. 36,560 crores were allotted. Now it has galloped to Rs. 49,450 crores. So much of 
money is now pumped towards development. Sir, right from the days of Independence, 
Mahatma Gandhi was telling that you have to remember the Gram Rajya, that is, Ram Rajya. 
If you develop villages and the poor man who is living in the countryside, that development 
of India will be the real one and that will be Suswraj. It has been the approach of our Five 
year Plans. Even after developing irrigation and new methods of agriculture, the poverty in 
the rural areas could not be attacked. But Indira Gandhi brought the 20-Point Programme 
and she made the poor as the target group so that they could cross the poverty line. Therefore, 
she brought a great programme, the national Rural Employment Guarantee Scheme. Through 
that programme, every person can get employment and community assets can be created 
through that fund. Subsequently, it was developed into Rural Employment Guarantee Scheme 
Programme (REGP), where an assurance was given for hundred days to an individual who is 
ready to work, who is ready to use his physical energy for creation of assets, was implemented. 
But Sir, even though the Government of India at the National level allocated some money 
and programmes, it has to go through the system which we have created in the Constitution, 
i.e. the State Governments. When it goes to the State Governments, it has to percolate into 
the villages and into the hands of the poor people. We could not succeed there. Just like an 
overhead tank, which is filled up with water has to go down to the pipeline; somebody has to 
open the pipe. Then, that pipe has to bring water to the roads and also to the roadside and to 
the houses. Then, only the water, which is filled up in the overhead tanks, can be useful, 
Similarly, the Central Government has allotted money but nobody is there to open the tap so 
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that water can go down to the streets and also to the houses. Then, it happened. Then State 
Governments have to have the onerous duty of bringing money to the ordinary person. Then, 
only Madam, Indira Gandhi brought this system of having Rural Employment Guarantee 
Scheme Programme at that time. Subsequently, when Rajiv Gandhi became the Prime Minister, 
he went to the villages and found first hand information, of how one rupee, which is sent 
from the Central Government, reaches as 15 paise to the villages. Now, in Orissa, even now, 
only 10 paise is going. How that money goes, where it goes, where that 90 paise has gone 
was a question raised by Rajiv Gandhiji. Then, only he found that Panchayati Raj system has 
to be started and the people who are living in poverty, who are living in the villages have to 
be empowered by giving power to them. He has done it. I was at that time a Mandal Chairman, 
i.e. Panchayati Chairman at that time. I could see how the Panchayat Presidents were very 
happy to receive a draft in their name from Central Government by the name of Rajiv Gandhi. 
That Rs. 2 lakh is sent according to the population, Rs. 15 lakh is sent according to the 
population and the villages can sit and decide for which purpose this money can be utilised. 
That was the empowerment given by Shri Rajiv Gandhi and he wanted to make it as part of 
the Constitution itself, he made an effort to amend the Constitution so that the three-tier 
system should be in existence. But, that was not accepted by certain States and also certain 
parties. Therefore, he met with a failure but the subsequent Governments — even though it 
was not fully as efficient as Rajiv Gandhi — did not enact it but it was enacted in some way 
by creating a four tier system, i.e. the village level Panchayat i.e. the Zilla Panchayat, and 
intermediate level and the Panchayat level. But, now this three-tier system is in existence. 
Now, the system is, Sir, how much money the State Governments are allotting for rural 
development? They are fully depending upon the Central Government aids. They want to 
see that the money has to come from overhead tanks. They need not dig their own pipes 
there itself. They need not have their bore wells there itself. They don't want to have their 
own well there itself. They want to get the money from the overhead tanks. Somebody has to 
pump the money and the, they can spend from that. Sir, that is the situation now. Now, we 
have implemented lot of schemes in the rural areas, they are massive agricultural programmes. 
Such are the programmes. That was a very important programme on which the ordinary 
agriculturist can cultivate his own land and the money ...(Interruptioons)... utilised from the 
Central Government fund... (Interruptions)... and the money can be utilised from the Central 
Government for ordinary peasants in remote villages. He could enjoy that money. That 
exchequers' expenditure can be utilised for cultivating his own land, for reclaiming his own 
land. He can get very good irrigation facilities through that method. He can dig it in his own 
land. This is all was done during Shri Rajiv Gandhi's period. Sir, during that period, Rs. 1 
lakh was given to people belonging to Dalit communities for getting a motor pump set so 
that they can pump water and irrigate their own land. If, in a community, ten people are 
united together, they can also avail of this facility. That was the vision of Shri Rajiv Gandhiji. 
Of course, everything was done through the Government orders. When the Government 
changed and a new Government took over the office, it ignored rural development. They 
never cared about the rural people. They never cared about development. They never cared 
about the poverty alleviation programmes. They were worried only to construct a 'big road' 
and sell it to contractors. Take for example, they enacted the Road Cess Act, 2000, and, 
through this legislation, they collected money from everybody and spent a certain percentage 
of money for the development of roads only in urban areas. They never thought that the Act 
should have a provision for rural areas and certain amount of money should be given for the 
development of villages. They never thought about it. They never allocated money for rural 
development. Finally, there was one programme. I don't want to hide that. There was a 
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scheme — Pradhan Mantri Gram Sadak Yojana. If a village is having a population of 500 
that village is connected with another village with road. That was implemented when the 
NDA was in power. But, subsequently, that programme has not ended up well. Now we have 
the Bharat Nirman Programme by the UPA Government. Through this programme, the 
Government is connecting all villages with proper roads. Be that as it may, now the villages 
are connected with roads. There is sanitation and the necessary funds have also been allocated 
by the Central Government for this purpose. If there is no school in a village, school is 
constructed under the SSA. The NDA Government conceived the SSA. But, they could not 
fulfil the obligations. The UPA Government has done excellently in implementing this 
programme not only by constructing schools everywhere, but also through various other 
measures. But, these Schemes have been implemented by the State Governments 
...(Interruptions)... Kindly, don't interrupt. Your Orissa State Government may be bad. I am 
not worried. I am only saying what is happening in villages ...(Interruptions)... Sir, I am not 
yielding ...(Interruptions)... At the same time, this money... 
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Government. 
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND THE 
MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. N ARAYAN ASAMY): 

Mr. Pany, if you want to say anything, you say when your turn comes. 

SHRI RUDRA NARAYAN PANY: Sir, if he speaks something against, the hon. Member 

has to respond to that statement, not my State. 

DR. E.M. SUDARSANA NATCHIAPPAN: Thank you Mr. Pani for recollecting past 
things. 

Sir, I was saying that the villages are connected with roads and where there are no sanitary 
facilities or school buildings, they are provided under the SSA. 

There is also a new scheme for giving old age pension in the name of Indira Gandhi Old 
Age Pension Scheme where the Government of India provides Rs. 200 per month and the 
State Governments provide matching grants which comes to Rs. 400 per month for a family. 
In the same manner, every destitute is getting 10 kg. of rice or wheat for his or her food. So, 
these are the new things that are happening. Many houses are being constructed under the 
IAY Sir, about 1.7 crore houses have been constructed throughout the country. I can give 
you the exact figures. Sir, huge money is being spent under IAY. Sir, 1.7 crore houses are 
built and Rs. 1,89,898.56 crores spent for this purpose. All this huge money was spent for 
the rural poor. They have got houses; they have got schools; they have got agricultural land; 
they have got roads; they have got water facilities; rural health schemes are "here, everything 
is there but there is no money in the hands of the poor people. They don't have employment. 
They can't earn their livelihood. A family with all that prestige, who is ready to toil, they 
don't have employment opportunities. When we talk about the Rural Employment Guarantee 
Scheme, that scheme has been misused by the contractors by writing false names and putting 
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the impressions of all their fingers and thumbs of hands and legs and getting the money. The benefit 

of this scheme had never reached to the ordinary man. The Governments had come and gone. 

They changed the Government orders; they even changed Jawaharlal's name and Indira's name when 

they came to power. That was the mind of the Government. That means they are not worried about 

the common man. But here, Madam Sonia Gandhi talked about the rural poor, who need work, 

who want to have income by toiling. That's why Madam Sonia Gandhi had brought the Rural 

Employment Guarantee Scheme, for the first time, in the history of India and in the whole history of 

the world. It is for the first time when statutory support is given for a guaranteed income of hundred 

days for a citizen who is ready to work for the nation for creating assets. She has guaranteed that 

minimum employment. That is a great thing which has happened in the history of India. We have 

to honour Madam Sonia Gandhi for bringing forward such an enactment. But that enactment, in the 

first instance, could be implemented only in 200 districts. And, one of such beneficiary districts is 

my own district. I have seen with my own eyes how people are happy over earning Rs. 80 to Rs. 

100. In Tamil Nadu, the famous Government of DMK is ruling the State. They have brought 

forward a scheme for providing one kilogram of good rice for Rs. 2/-. Now, since the poor 

people are able to earn Rs. 80-100 per day, they can easily purchase rice for the entire family. 

The State of Andhra Pradesh has also brought forward the same scheme. We have promised to 

bring the same scheme in the State of Karnataka also once we win the elections in due course. 

And, I am sure the BJP will be thrown out. They know it. Therefore, the scheme has made a 

great impact. With Rs. 80 in the hands of the poor, they have got the purchasing power. Since 

the rice is available for Rs. 2 per Kg., they can easily purchase 10 Kg. of rice for Rs. 20/-. The 

entire family can have very good meal daily thrice. They are joyous that they are having an assured 

job, just like a Government servant can say that he has got an assured job. Here is a security job. The 

security is given. Not only that, they are even insured. If anything happens to him, his family will 

be paid Rs. 5,000 to Rs. 50,000. That is the social security scheme brought forward by Madam Sonia 

Gandhi through the Government of Dr. Manmohan Singh. That has now been achieved. Crores of 

people are getting that benefit. The people are happy. The purchasing power of the ordinary man, 

the aam aadmi has, now, increased. 

We have also got another programme for the old-age people. If they can't work, what will happen 
to them? At least, with this scheme, they will get an assured income of Rs. 400/- per month. The 
DMK Government is giving Rs. 200/-, the Central Government is also giving Rs. 200/-, but 
Tamil Nadu is giving Rs. 400/-. Anybody who is 65 or above and who is below poverty line, he 
or she gets an assured income of Rs. 400/- per month. That is the situation, now, in Tamil Nadu. 
The migration from Tamil Nadu has always been very heavy to the neighbouring States and 
foreign countries. But, now, it has stopped. People are coming back to their own places. They want 
to have their own habitation in their own village. They need not go anywhere else or getting the 
daily wages. So, this is the situation prevailing, now, in Tamil Nadu. 

At the same time, on 18th April, a young man who was brought up in a very civilized 
manner, in a very disciplined manner, went to the villages of Jhansi and met the dalit families. He 
asked, "Why are you suffering? Why is there poverty? Why are you not able to get food? We have 
got the Rural Employment Guarantee Scheme, and this particular district is covered under the 
Scheme. Therefore, you can get the benefit of the Scheme. If you are ready to work, you will 
get a minimum wage of Rs. 100 per day in Uttar Pradesh. You can get it. So, why are you not 
getting it? This is the question which the young man asked the people. What 
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was the result of that? All the people of that area went behind him. That young man went to the 
Divisional Commissioner and asked him why he did not implement the scheme. What was the 
result? Just like Pandit Jawahar Lai Nehru was beaten by the police, four fellows tried to stop the 
young man who is now called Yuvraj. He is really a Yuvraj. He is going to be a Raja in future. He 
brought the matter to the notice of the common man. What did that common man say to the Press? 
He said, "Sir, for the first time, we entered into the Divisional Commissioner's Office. In my entire 
life, this is the first time when I could go inside the Divisional Commissioner's Office. This is 
the first time that I could say that I have got a security of job by getting Rs. 100 per day. That is 
why, I am demanding this from the rulers. I have got this as a right." This is the Press Report. Why 
are they afraid of it? Why are they saying that you go and look at the price rise? This is the work of 
Mr. P. Chidambaram. But Yuvraj has taken up the work of going deep into the villages and finding 
out the programmes that have not been implemented. If he wants, he can become a Minister 
tomorrow. He can even take charge of the Rural Development Ministry. Already Shri Raghuvansh 
Prasad Singhji is doing a wonderful job in that Ministry. He can visit that office and find out why 
they have not been implemented. He has not done it. He has made it as Siddhartha, a Budha, he 
went to the villages and saw to it that the poor people had to be carried forward. As a leader, he 
has done it. But how do other people, who claim that they are saviours of everybody, think? Shri 
Rajiv Gandhi's son, Rahul Gandhi, has done it as a Member of Parliament. He did it. He has shown to 
the poor people that here the programme is not being implemented properly. This is the 
programme where we have not put any restriction. The funds are available on demand. If you 
demand more money, we are ready to give it. That was the proposition. That was the law. When 
there is a demand for that, people are not being allowed to enjoy the fruit of the Scheme. The 
money which is to be spent on the poor people, does not reach them. That is the situation. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude now. (Interruptions) 

Please conclude. 

DR. E.M. SUDARSANANATCHIAPPAN: Sir, I am concluding. My request is that the 
Central Road Fund Act should be amended so that certain amount should be apportioned for the 
development of roads in rural areas. I also request that the three-tier system of governance at the 
Panchayat level, that is, at the district level, at the intermediate level and also at the village level, 
should be implemented. There was previously a programme. Under that programme, we used to 
give 25 per cent to the district level. That was the Sampoorna Grameen Rozgar Yojana. Under that, 
75 per cent is given by the Government of India and 25 per cent is given by the State 
Governments. Under that Scheme, the District Panchayats used to get 20 per cent, and the 
intermediate level Panchayat used to get 30 per cent and the village Panchayat used to get 50 per 
cent. Foodgrains were given by the FCI through the Central Government. This Scheme has to be 
further spread throughout the nation. Just like other programmes, like the Rural Employment 
Guarantee Scheme, this should also be implemented so that all the three tiers have a role to play. 
They are elected by the people and they have to come forward. 

Finally, I want to stress on one point. The Rural Employment Guarantee Scheme is a very, 
very important Scheme. There is a categorisation of schemes by which the people can get 
benefited. Even the Dalits, the Scheduled Tribes, people who are to be benefited by the Indira 
Awas Yojana Schemes, and also the people who are to be rehabilitated, are entitled to get the fund 
or labour for their own lands to be developed. That is what the Scheme is all about. Many of the 
States have implemented it. The Tamil Nadu Government has done in all 
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other fields except this one. Therefore, I request that this scheme, which is meant for dalits, 

should be implemented throughout India and that money should reach the ordinary people 

to develop their lands, so that, they could have good agricultural prospects, they could get 

good harvest by developing their own lands through the funds of the Rural Employment 

Guarantee Scheme. Thank you, Sir. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, Amar Singhji, when your turn 

comes, you can speak what you want to, not now. 

SHRI BALBIR PUNJ (Orissa): Mr. Vice-Chairman, Sir, I thank you for having provided 

me with an opportunity to speak on a very important subject, that is, the rural development. 

Sir, when we talk of rural development, virtually, we talk of about 70 per cent of India. 

[THE VICE-CHAIRMAN (SHRI UDAY PRATAP SINGH) in the Chair], 

Sir, in terms of human resources, rural development means about 70 per cent of India. 
Maybe, in economic terms, the rural India contributes only about 17-20 per cent of the 
GDP, but, in terms of number of people who are employed, the number of people who reside 
in the rural India accounts for almost 70 per cent. Sir, we have been a free country for more 
than 60 years. If you go to the villages, you don't find any qualitative change in the life of the 
villagers or of the villages. I think one of the reasons is that we as a political class have never 
taken rural development as something very serious. There has been very superficial attention 
to rural India only in terms of votes. People have seen rural India mostly as a vote bank. I 
thought since it is a very important subject, the level of discussion in the House would be of 
a very high order. 1 would like to compliment Shrimati Brinda Karat that though I don't 
agree with her, she did initiate the discussion at a certain level. But the subsequent speaker, 
Mr. Natchiappan, reduced the entire discussion as to the salvation of the country depends on 
one family and one individual. This is totally unacceptable in a democracy. ...(Interruptions)... 

SHRI PRAVEEN RASHTRAPAL (Gujarat): How does it ...(Interruptions)... 
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SHRI BALBIR PUNJ: I will definitely comment on what he said. ...(Interruptions)... 

DR. K. KESHAVA RAO (Andhra Pradesh): He started with the Prime Minister, but he 
did not reduce the ...(Interruptions)... 

SHRI BALBIR PUNJ: Sir, I am not yielding and I must say that I condemn this thing with 
the entire emphasis at my command that somebody should be referred to as. Yuvraj in a 
democratic set up. It is a shameful thing ...(Interruptions)... 

B����^�% (3� ��� .��/ T�ह): �� ���7…. Z�V�…. Z�V� E….(
�����)…. 

SHRIMATI VIPLOVE THAK.UR: How can you say that? ...(Interruptions)... 

SHRI PRAVEEN RASHTRAPAL: You can use the word, "Maharaja"; we don't mind. 
...(Interruptions)... He is the Member of other House. ...(Interruptions)... 
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DR. E.M. SUDARSANA NATCHIAPPAN: He can't say this. ...(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, the NDA leaders...(Interruptions)... Sir, the BJP 
leaders are propageting that Advani is going to be the future Prime Minister. 
...(Interruptions)... They are saying so. ...(Interruptions)... 
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SHRI BALBIR PUNJ: Mr. Vice-Chairman, Sir, I have a submission to make. If there is a 

Yuvraj, there has to be a Rajmata, there has to be a Maharani and there has to be a Maharaja 

...(Interruptions)... This is totally unacceptable. ...(Interruptions)... 
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SHRI BALBIR PUNJ: Mr. Vice-Chairman, Sir, as per your instruction... (Interruptions).. 

SHRI V. NARAYANASAMY: Speak on the subject. ...(Interruptions)... 
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SHRI BALBIR PUNJ: Sir, as per your instruction, I will restrict this 'Yuvraj' issue and 
move further ...(Interruptions)... Sir, do we remove rural poverty by marching into a Divisional 
Commissioner's Office? Is this the recipe? Is this the way to end rural poverty? If that were 
so, it is so easy; each one of us can march into a Commissioner's Office, Divisional 
Commissioner's Office, even the Chief Minister's Office. All such steps trivialise the whole 
issue and ...(Interruptions)... 
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SHRI V. NARAYANASAMY: Sir, if you permit me, there is a point of information. 

SHRl BALBIR PUNJ: Sir, I am not yielding. ...(Interruptions)... Mr. Narayariasamy, I am 

not yielding. ...(Interruptions)... 

SHRl V. NARAYANASAMY: Sir, I would like to seek one information from the hon. 

Member. I want to know whether any Member of Parliament is prohibited from going to a 

Regional Divisional Commissioner's Office or to a Collector's Office to go and give a 

representation. In a democratic country, a Member of Parliament can go, even an ordinary person 

can go and give a petition for looking into the grievances of the people. What is he talking 

about? ...(Interruptions)... 

SHRI BALBIR PUNJ: Sir, I totally concede Mr. Narayanasamy's point that each one of us can 

march. But can we treat it as something very historical as it was recorded in the house? Is it a 

historical development that a Member of Parliament. ...(Interruptions)... This is exactly what I 

said that anybody can do it. But they started this step only to trivialise it. ...(Interruptions)... 

SHRI PRAVEEN RASHTRAPAL: If it is not historical, why are you talking about it? ... 

(Interruptions)... 

SHRI BALBIR PUNJ: It is because it has been mentioned by the hon. Member of 

Parliament who preceded me. ...(Interruptions)... 

DR. E.M. SUDARSANANATCHIAPPAN: If you accept it, accept it. Otherwise, do'nt 

accept it. ...(Interruptions)... 

SHRI RAMA CHANDRA KHUNTIA (Orissa): If they cannot think about NREG Scheme, what 

they will talk about NREG Scheme? ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI UDAY PRATAP SINGH): Mr. Punj, is it your maiden 

speech? 

SHRI BALBIR PUNJ: No; Sir. It is my second term. It is my maiden speech in the second 
term. 

THE VICE-CHAIRMAN (SHRI UDAY PRATAP SINGH): Had it been your maiden speech, 
1 would have asked them to contain. ...(Interruptions)... 

SHRI S.S. AHLUWALIA (Jharkhand): Sir, it is a maiden speech of his second term. 
(Interruptions)... 
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D� E If one were to go through the speeches of the Treasury Benches, he has given the impression as 

if each of the Prime Ministers — I shall not take names, but they all belong to one particular family 

— has done the utmost for the removal of rural poverty and they have 
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done their best to develop rural India. If that were so, Sir, in the last 60 years, we should have seen 
some change in rural India. But we find that the situation both in terms of infrastructure and 
employement, has only worsened. As they say in Hindi *��-*�� �2� �� ��;  {�� :�� E ����� 
�� �
   �� �� <��� �
A� E ….(
�����)…. 
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SHRI BALBIR PUNJ: Mr. Chairman Sir, my friends from the other side are only contradicting their leader, 
their yuvraj. Their yuvraj has also made the same statement as I have, that there has been no change in the 
villages of, at least, Uttar Pradesh. And if that is true of Uttar Pradesh, it is also true of the rest of the country. 
So, what I am saying is, I am only repeating what your yuvraj and your leader has said, that there has been no 
change in the situation at all in the villages of Uttar Pradesh. As I have said earlier, Uttar Pradesh is no different 
from Bihar, Bengal or Gujarat. Most of rural India continues to be the way it was. 

Sir, the problem is, when we talk of economy, we only think in terms of the Sensex , we 
think in terms of the stock market and we think in terms of the corporates. Sir, all the listed 
companies of the Sensex account for only one per cent of the GDP and the entire stock 
market, the 500 prominent companies which account for almost 90 per cent of the stock market, 
contribute less than four per cent to the GDP. Our entire focus is only on that four per cent and we 
forget about the rest of the 96 per cent of the economy. 

Sir, I have got with me a report from the National Commission for Enterprises in the 
Unorganised Sector. The report pertains to the period 2004-05. It says that 92 per cent of the 457 
million people were employed as agricultural labourers, farmers or petty vendors. That means, 
about 92 per cent of the workforce in this country is (a) in the unorganised sector, and (b) we are 
not concerned about them. Even when my friends from the Left spoke, their focus was, by and 
large, on the organized labour and 92 per cent of the 457 million, that is, more then 40 crore 
people who are employed, do not figure in our scheme of things. Of course, there are minimum 
wages but we all know to what extent they are implemented. We have the labour laws but since 
the labour force is unorganised, the labour laws are never implemented. Sir, I was talking about the 
share of the attention which this stock market gets. One development which flows out of the stock 
market and which affects the rural poor is happening. 

Mr. Vice-Chairman, Sir, in the entire country, huge islands of "foreign lands" are appearing. There 
are islands of "foreign lands" and, this is a very serious matter. The corporates are buying huge 
tracts of land. Shrimati Karat referred to about 8 million hectares of wasteland disappearing. It did 
not disappear. It has been appropriated mostly by the corporates. There are huge tracts of lands that 
have been taken over by mysterious buyers and it goes on all along Haryana, Rajasthan and 
Gujarat border. Sir, we all know that stocks control these corporates, and, by and large, the stocks 
are held by financial institutions, foreign financial institutions. 

Sir, see the linkage, you have the corporates taking over huge tracts of land; corporates are 

controlled by stocks; stocks, in turn, are controlled by the FIIs, and, with the result you have land 

available within the country, which is not under foreign domination but is surely under foreign 

ownership. 

The land may be in India but we cannot set our foot on it, and, as a result, the prices of real 
estate have gone up. And, when the prices of real estates go up, that means, prices within 
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rural India also go up. What are the implications of it for rural India? Sir, the implication is 

that the corporates come and offer a very fancy price for a piece of land. When the poor 

farmer who is struggling, who cannot make his both ends meet, who cannot meet his family 

obligations, sees the fancy price and the packet of money, he cannot resist the temptation, 

and, therefore, sells the land. Land is not just a livelihood in this country; it is a culture, it is 

a tradition and it is a way of life. As a result, he gets divorced from all that which he has 

carried on for generations, and, there comes a situation where a person who had probably 

five to ten acres of land — he may have a crore or so in his hand — becomes landless and 

becomes jobless. The man has never seen such huge money. He does not know what to do 

with it. In two, three, four, five years, the money is spent, tan ^ ^t ^trat $ and he isagain 

pushed to poverty. I think, the Government must pay attention towards this acquisition of 

land by corporates, particularly, controlled by foreign funds. 

Mr. Vice-Chairman, Sir, as far as UPA Government is concerned, the month of February, 

2006 is very historic because it was the time when the National Rural Employment Guarantee 

Act came into being and about 200 of India's most backward District-- were covered under it. 

Last year, it was extended to cover another 130 Districts, and, now, as per the new provisions, 

from April 1,2008, all the the 600 Districts and odd are covered under this. This has been 

the plank of the UPA to attack poverty within the country. 

Sir, I would not deny the marginal utility of this programme in fighting poverty. You 

know that it is not the first time that you have such a scheme. You had the Food for Work 

Programme earlier. And, even before that, there have been schemes, which have been aimed 

at rural poor, providing them with employment. The schemes have failed on two counts 

basically. 

One, as it was mentioned, there is corruption, the pipeline, which carries water from the 

overhead tank to the bottom, leaks so many times and at so many places that sometimes 

people say that only 10-15 per cent reaches them. And the situation is no better today. 

Two, the coverage area, the implementation. I was told that only 34 days' employment 

was possibe against the target of 100 days. Figures may vary. I am not looking at the figures. 

But there are two problems. One is leakage within the pipeline. Second is the claim that 

the scheme is being implemented more honestly than the previous schemes. Nobody will 

buy it. People know by experience that there are huge leakages. 

The assets, which get created because of the schemes, are not long-lasting. You cannot 

remove poverty honestly by asking people to dig a pit today and fill it up tomorrow. 

I will enumerate the basic problems of the villages. Sir, our people are hard-working. 
They are enterprising. It is our failure that we have not been able to give them the infrastructure 
through which they can help themselves. You go to any village in any part of the country and 
you will see that, by and large, they get power supply for 2-3 hours in a day. Maybe four 
hours. 

The situation is slightly different in Gujarat. I do not mention it because it is a BJP-ruleid 
State. It is an example by itself. You have the entire rural area there connected by a three-
phase connection and almost 24-hour power supply is there. This was one of the reasons 
why inspite of the stiff opposition from some of our friends, Narendra Modi won a landslide 
victory again. 
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Sir, you go to the rest of the country. The rural areas have power supply only for 2-5 

hours. Now if there is no power, there cannot be any industry; there cannot be any enterprise; 

and no doctor will go and work in a village in which you get only 2-3 hours of power. In fact, 

there are villages in Bihar, in so many other parts of the country, where the power will come 

either once in a week or once in ten days. What sort of education you can impart in such a 

place? What sort of medical facility you can provide there? What sort of industry you can set 

up in a place which has no power? So, no power means no development and with the result 

the chances of economic resurgence, economic development in a power-starved area are nil 

in spite of all the planning or schemes you might have. 

My request to the hon. Minister and to the Government will be to give power to the rural 

areas and you empower them. It is not enough to give them fish, teach them how to catch a 

fish. It is not enough to give them work, empower them so that they can make use of their 

hardworking faculties and also their entrepreneurial skills. 

Sir, the Pradhan Mantri Gram Sadak Yojana is connecting villages to the main arteries, to 

the main roads. It is key to the rural development. I will request the hon. Minister to lay 

special emphasis on it, make the funds available, and monitor the schemes, so that all the six 

lakh-odd villages we have in the country get connected to the main roads. When you connect 

a village to the main road, you virtually help the villages to completely transform their lives, 

because better connectivity means they can take their agricultural output to the nearest market 

without a problem. They can buy inputs. They can go for education and medical facilities 

and they become easily accessible. So, the road connectivity, apart from power, is the key to 

rural development. 

Three, thanks to the NDA Government and the efforts made by Atal Bihari Vajpayee 

Government, the telephone connectivity has improved a lot and even that will act like a 

catalytic agent in the improvement of life in the rural areas. So, you give these three things. 

First is power. Give specialised package for power to the rural areas. Second is road 

connectivity and thrid is telephonic connectivity. With these things, I am sure the people can 

help themselves. 

Sir, I want to speak something about rural poverty. A sample of about 19,000 rural 

households in the 62nd round of NSS carried out in 2005-06 had made 2-3 very interesting 

observations. One was that in the rural population, they are spending less than Rs. 12 per 

head per day. Less than Rs. 12 per head per day! Now, if in 2005-06, it was less than Rs. 12, 

I don't think the figure is very different even today. 12 tm, 3 w ft 'fr^n t? Nobody can live 

on it had nobody lives. People sleep on empty stomach. Sir, when you talk of people living 

below poverty line, there is a marker of 2100 calories in urban areas and 2400 calories in 

rural areas and it is linked to the prices prevailing in 1973-74. So, when you want to calculate 

in modern terms, you add inflation. But, this is a misnomer. This is quite a misleading 

statement. It misleads people because by providing for inflation, you cannot upgrade that 

figure of 1973-74 to today's. So, my request to the hon. Minister would be to update the 

definition of'poverty' and people who are living below poverty line. One of the major problems 

of the rural poor is that 60 to 70 per cent of their income is spent only on food. The income 

is so less that about 70 per cent of the income is spent only on food. Then, what you are left 

with is very little. 
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SHRI BALBIR PUNJ: Sir, I will conclude in a minute. I didn't realise that. So, if you have a 

situation where a person is forced to spend more than 60 to 70 per cent of his income on food 

alone, he has no option because his income is very less. It leaves very little money with him to 

either spend on education or on clothes or on his medical treatment. So, we need to change the 

entire scenario. 

Sir, in the concluding remarks, I would like to say that a discussion on poverty, a discussion on 
rural India, should be taken seriously. And we should not trivialise it by invoking the name of 
leader X or leader Y and all the good work which they have done. If somebody had done really 
good work, there would have been no rural poverty. (Interruptions) Thank you very much, Sir. 
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The main deficiency was the lack of adequate administrative and technical manpower at the 
Block and Gram Panchayat level. The lack of manpower adversely affected the preparation 
of plans, scrutiny, approval, monitoring and measurement of works, and maintenance of the 
stipulated records at the block and Gram Panchayat level. Besides affecting the 
implementation of the scheme and the provision of employment, this also impacted 
adversely on transparency and made it difficult to verify the provision of the legal guarantee 
of 100 days of employment on demand. Planning was inadequately delayed which resulted in 
poor progress of works. Systems work, financial management and tracking were deficient with 
numerous instances of diversion, misutilisation and delay in transfer of States' share. 
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SHRI S. ANBALAGAN (Tamil Nadu): Thank you, Mr. Vice-Chairman, Sir, for having given me this 
opportunity. 

On behalf of my party, AIADMK, I wish to put forth my views on the discussion with 

regard to the working of the Ministry of Rural Development. 

First of all, Sir, I would like to state that the benefit of the various Schemes which have 
been brought forward by this Government for the welfare and development of rural masses 
across the country is not reaching the poor and the down-trodden. I feel that there is a lacuna 
in the implementation of these schemes. 

Then, I would further like to state that most of the schemes which the Government is 

implementing have already been initiated and implemented successfully by our founder 

leader and the former Chief Minister of Tamil Nadu, Dr. M.G Ramachandran, in the name 

of the 'Self-Sufficiency Scheme" allocating Rs. one crore for each panchayat union of all 

districts of Tamil Nadu to provide basic amenities like water, electricity, sanitation and proper 

roads, construction of school buildings with particular emphasis on the welfare of Schedule 

Castes and Schedule Tribes. The scheme was successfully continued during the tenure of the 

General Secretary of AIADMK Party and the former Chief Minister of Tamil Nadu, Amma, 

for the welfare of rural masses. Now, on similar basis, the Central Government is formulating 

scheme for rural development. Tamil Nadu is a forerunner and a standing example of 

successful implementation of such schemes. Now, the funds allocated by the Central 

Government are routed through the State Government. But, in several cases, it has not reached 

the rural masses and they are diverted for the State-sponsored schemes resulting in failure of 

the schemes. 

Sir, Bharat Nirman is one of the initiatives taken by the Government to improve the 

economic and social infrastructure of the rural areas of the country. It has six components, 

namely, irrigation, roads, water supply, housing, rural electrification and rural telecom 

connectivity. The total investment under the Bharat Nirman to be made during the last four 

years, i.e., from 2005 to 2009, has been.estimated as Rs. 1,74,000 crores. But these projects 

are not properly monitored by the Central Government, thus resulting in under-development 

of various areas. 

Similarly, the National Rural Health Mission, for which Rs. 11,010 crores has been 
allocated for improving the basic amenities of health care and sanitation, is not working at a 
desirable rate in the rural areas and it needs to be attended to on a war-footing. The 
infrastructure is not improving. The Central Government should regularly call for the reports 
from the States and make surprise inspection visits to the States to get the first-hand assessment 
of the on-going schemes. This will help in streamlining the better implementation of the 
various schemes. 

Sir, then there is another important matter. It is related to water scarcity. Though the 

Government is implementing various schemes for providing potable water to each and every 
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hamlet of our country, it is not getting the desired success rate. There are many villages in 

our country which have been water-starved for years now. People have to travel long distances 

to fetch drinking water. The previous Government had set up a committee to look into the 

possibility of inter-linking of major rivers to solve the water shortage across the country. 

The committee has already submitted its report. After assuming power in 2004, the UPA 

Government has not taken any action on this report. The Government should come forward 

with some effective proposal to solve the drinking water problem across the country on top 

priority. 

Sir, the National Rural Employment Guarantee Scheme has been extended to each and 

every district in the States to provide a minimum of 100 man-days of employment in a 

financial year to members from each family to do unskilled manual work and generate income 

for their families. The Government has also earmarked Rs. 12,000 crores in the Plan allocation 

to implement this scheme. The State Government of Tamil Nadu has been given a sanction 

of Rs. 2000 crores for this scheme to be implemented. I would like to mention that our 

founder leader and former Chief Minister, Dr. M.G.R. and Amma have already implemented 

the scheme to provide jobs and income to poor people across the State. Now, the plan to 

provide minimum 100 days of work for unskilled workers from each family is not attracting 

poor people as the minimum wage of Rs. 80/- per day is not sufficient for the family to have 

two square meals a day. As a result, the scheme is not being implemented properly. If the 

Government makes arrangements to conduct surprise inspections during implementation of 

the scheme, they would get alarming reports about the misuse of funds so allocated. 

Then, Sir, most of the villages and municipalities lack in basic amenities such as sanitation, 

healthcare, road-connectivity and proper educational institutions. Government should take 

steps on a war-footing to provide these basic facilities so that the rural poor can, at least, 

have the basic amenities of life. I hope the Government will look into my suggestions while 

taking up the implementation of the ongoing schemes. 

SHRIMATI SUPRIYA SULE (Maharashtra): Mr. Vice-Chairman Sir, I stand here not to 

criticise any of these schemes which the Government of India has put forward for the benefit 

of all the rural people of this country. We appreciate all the schemes. When I work in the 

field, I do not go by any report; I go purely by the experience that we all have in the field, 

either through Collectors or Gram Panchayat members or elected Members of the State 

Legislatures. We have realize that there is, as I Think in many of these discussions a lot of 

senior Members have mentioned, a huge gap between planning and implementation of the 

various schemes. I have very little time; so, I am going to quickly run through a few 

recommendations or demands that we have towards the Minister. 

Sir, first, we appreciate the rural development machinery; whether it is the rural roads, 
the employment schemes or the flagship programmes like the Sarva Shiksha Abhiyan, the 
MRHM, these are all done by RDD in every conrer of this country and we appreciate all the 
effort that this department puts in. To highlight some of the programmes, one is the Haryali 
Programme for drought-prone areas, which is run by the Gram Panchayat. The Water 
Conservation Programme is done in phases. Normally, even the community participates in 
this programme. Unfortunately, the funding never comes in time. When all these water 
conservation programmes are implemented, if they are not done in all the phases, then you 
have to start from the beginning again. Normally, the funding for the first phase comes and 
the funding for the second phase gets delayed. If that happens, we have to start right from 
scratch again, So, it is a completely meaningless process and too much money is lost. The 
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other programme for water conservation, which is right now lagging, is the DPAP programme. 

Sir, 1 want to quote from a report. According to the Fifth Allocation Batch, that was done in 

1999, in a lot of programmes, even today, payments were delayed. Up to the third level, it 

has been done, but the fourth and the fifth are not done and I think the Government has taken 

the stand that they have no intention of completing it. Sir, if this happens, whatever has been 

spent on the first, second and the third phase is just going to be a waste. Whatever the 

reasons have been, this may be some sort of a punishment to the State Governments for not 

completing the projects on time, but it is eventually the people of the States that are going to 

suffer, not any Gram Panchayat. So, I request you if you could get all these allocations in 

place. I also request you to increase the amount from Rs. 3000 per hectare, given the cost of 

everything escalating, under the new policy which you are planning to review. I think that 

has to be substantially increased because water conservation is a very serious issue which 

the Government of India has taken up. I would like to highlight the Indo-German Watershed 

Programme which, in Maharashtra, we are implementing through NABARD and which has 

given good results. In spite of all of us doing different work in different areas, if any of these 

DPAP, Haryali or IGWP could come together, I am sure a lot of money and energy will be 

saved. The other flagship programme which we compliment, as many of the speakers before 

me have done, is the NREG programme. I would just like to highlight issues relating to the 

State where I come from. The problem with the NREG in my State in that 50 per cent of the 

money is spent by the Panchayati Raj institutions. What happens with the Gram Panchayats 

is that they do not have the expertise and all the 4 per cent, which is allotted to them for the 

technical experts, is only given at the end of the project. So, if the budget is of Rs. 1 crore, 

Rs. 4 lakh is only given at the end which is totally meaningless because we need the experts 

right from the beginning. So, the 4 per cent should be allotted to them right from the beginning. 

The other big problem in Maharashtra is that it is very hard for us to get more than 50 people 

for this NREG which is your norm. So, 1 think you have to consider and relax this. I am sure 

it is very difficult for you because these are national programmes, but we have to relax it 

because NREG is not doing very well in the State where I come from. The other norm which 

is there is About 60 per cent water conservation. Sir, Maharashtra has done a lot of work in 

conservation and a lot of this money comes from either through EGS or the forest funding. 

So, a lot of conservation work is already being done in our State. So, it is very hard for us to 

give 60 per cent allocation only for water allocation. So, these norms have to be relaxed if 

you really want to reach out to all the people in our State. We compliment you for the 

sanitation programme, that is, the Nirmal Gram Yojana, and I am proud to say that Maharashtra 

is one of the top States which is doing exceptionally well in Nirmal Gram Yojana. But we 

need to even work for preventive measures. Today when we talk about NRHM, we really 

talk about sanitation. Sanitation is the biggest problem. So, we appreciate the new initiatives 

you have taken for preventive measures of waste water management and solid waste 

management. But unless clear guidelines for this programme are in place, which the Centre 

has planned, it is not getting implemented in any States. So, there has to be some more 

detailed plan for sanitation. The road programme is doing well. The other programme in 

which my State is lagging behind is the water supply. Sir, a lot of parts of Maharashtra do not 

have good water supply and the deadline for the completion of this programme is 2008-09. 

I don't think it is possible for us to achieve it in Maharashtra, not in Maharashtra, but in many 

parts of the country. So, we will have to relax this norm and take this programme to 2009-10 

in areas where it is weaker. There is Swajaldhara Yojana where Maharashtra Government 

has asked for a lot of money. About Rs. 102 crore have already been given, but the demand 

is not being released and there may be expansions required. So, I think, that should be 
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considered. Now, I just run through my demands without getting into any details. Sir, there 
is one kiosk for six villages for the Common Service Centre Programme which is running in 
Maharashtra. It is impossible for so many Gram Panchayats, because Gram Panchayats' size 
in Maharashtra varies. So, we request the Government to have one Kiosk per Gram Panchayat 
and that is the only way which is really going to benefit the Coverage. It will reduce the work 
of our teachers and our Anganwadi workers, if this kiosk is used for multi-purposes and 
making all the various reports. The point which Brindaji also covered is about BPL. In BPL 
what we all think is that benchmark is 19 per cent. Sir, in parts of the country some villages 
are big, some are small, some are weaker and some are poorer. So, 19 per cent cannot be a 
benchmark of any survey. So, it has to be relaxed and we are looking for a very hopeful 
solution from you. The last and the longest point is about Self-Help Group. There are a few 
demands which we all have. At present, the interest rate is 9 to 12 per cent. We urge you that 
it has to come down to 4 per cent. Otherwise, women cannot sustain themselves. Second is 
that Zila Parishad has to give some sort of a market outlet to these women to display if they 
have to grow their small culture and survive in this competitive market. There is training 
faculty by the RDD but for the marketing, quality and packaging, there has to be more 
funding available. Today, it is only 15 rupees. Today, you get nothing in 15 rupees. Sir, right 
now, the RDD department is giving 15 rupees for Two days of training for one person. 
Government agencies are doing it but there is no quality for even the trainers who are coming. 
The whole allocation is totally meaningless because it is not giving good results. 

Sir, another thing is that the loans have to be reviewed. Lot of women in the SHG do not 
get loans, fresh loans because their husbands have got loans which they have not repaid. We 
will have to rethink and review all these and make all these loans available like the Grameen 
Bank has done in Bangladesh. 

Last thing is about octroi exemption. Sir, since for SEZs and all these programmes, the 
Government of India is giving all kinds of relaxations whether it is octroi, taxes, VAT. Sir, in 
this way, the SHG products can be encouraged, and, if they have to have a level playing 
field, you have to relax these norms, maybe also through railway, transportation etc. I think, 
sir, all these norms have to be relaxed if the Government is truly committed to strengthening 
the SHG environment which is really growing everyday in the country. Sir, I think, these 
women really need a boost, and, moreover, these norms have to be relaxed forever. Give us 
a five or ten year programmes. Once we stand on our own feet, we are willing to be on a level 
playing field with all these malls. Probably, SHG will have its own malls and we will be 
happy to pay VAT or a tax or any kind of octroi to the Government of India. Thank you. 
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SHRI PRAVEEN RASHTRAPAL: Mr. Vice-Chairman, Sir, I would like to thank my 
Party for having selected me to speak on this important subject of rural development. Sir, the 
debate was very rightly started by Comrade Brinda Karat. Sometimes she does not help us. 
Instead of helping Congress, she is helping somebody who is criticizing XYZ. But I don't 
want to get into the details. We can discuss it outside. 

Sir, today morning, a beautiful question was asked, which, I think, cannot be answered by 
any Minister. The question was: when will we become a 'developed country1 from a 'developing 
country'? According to me, if we want to become developed, we must improve rural 
development and give priority to rural areas, rural population in this country. And, for that, 
we must improve our agricultural yield, improve the vegetable quality, improve varieties of 
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fruits and improve the health of our livestock. We must have healthy livestock. We must 

have very good agricultural yield. We must have the best vegetables. We must produce 

varieties of fruits. The quality of milk products should also improve. The water resources 

should be sufficient. The small-scale industries, which are in crores in numbers, should be 

revived and made viable because these are mostly there in the rural India. Last but not the 

least, I would also like to mention about human resources, Sir, seventy per cent of the 

population is in rural India. It is hardly one or two States where there is 35 or 36 per cent 

urban population and the remaining 65 per cent is in the rural population. Taking the total 

figure as a whole, out of 127 crore population as on date, seventy per cent population is in 

rural India. 

Mr. Vice-Chairman, Sir, the Father of the Nation once said, "India lives in villages". I was very 

much impressed by my senior colleague Mr. Sharad Yadav's references to Mahatma 

Gandhi. But I was totally disappointed when he justified the Maoist revolution in Nepal. Sir, 

I have great respect for Lohia but I cannot understand how a follower of Lohia, how a 

follower of Ambedkar, how a follower of Mahatma Gandhi can justify the Maoist revolution 

in Nepal. Here, we say it as 'naxalwadi' and we are worried, we are fighting against naxalism. 

There was a little confusion about the whole thing. Sir, I have read Lohia, and, in fact, if we 

want to remove disparities in this country, only one sentence of Lohia will be sufficient�0ह��
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Coming to the issue of Shri Raghuvansh Prasad's Ministry, I congratulate him because 

whenever I have gone to his Ministry, he always met me, he is always available. But I will 

recommend cutting the salary of his secretary, not his personal secretary, but the Secretary, 

the Joint Secretary, etc. Whenever 1 want to meet them, they are never available, and I have 

brought today documentary evidence with me. 1 mean, this will not work. You must cut their 

salary. 1 have got a letter. When I attended a consultative committee of this Ministry, 1 spoke 

on behalf of Uttar Pradesh and Gujarat. I had actually worked in the area of rural development. 

I have travelled,. Sir, 17 districts of Uttar Pradesh for monitoring whether the Rural 

Employment Guarantee Scheme is properly implemented or not. But, as an MP from Gujarat, 

when I was invited for the meeting, I told the hon. Minister and officers, some 50 officers 

were there, that the State-level monitoring Committee in Gujarat had not met for the last two 

years. Now, I am a member of the State-level monitoring committee of Gujarat and there are 

MPs from BJP also. Six MPs from Delhi are members of the committee, 8 MLAs are members 

of the State-level Committee. It is known as monitoring and vigilance committee of Gujarat. 

I have got copies of the order of Shri Raghuvansh Prasad when I met him. He appointed me 

also. Originally I was not a member. He cannot appoint me in Uttar Pradesh. But, he appointed 

me. After that letter, I wrote a letter to the Chief Secretary; I wrote a letter to his Joint 

Secretary. The copy is here. One, Anita Sharma is his Joint Secretary. I wrote and asked what 
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is this. A vigilance and monitoring committee is appointed. My letter is dated, I will give you 
the date of my letter also so that the Minister can take action against the concerned officer 
because politicians are very much criticised in this country and bureaucrats are eating fruits 
of the Pay Commission. My letter is dated 7th February, 2008. 

SHRIMATI BRINDA KARAT: She is a good officer. 

SHRI PRAVEEN RASHTRAPAL: May be. The letter is dated 7th February, 2008. My 
another letter is dated 20th February, 2008. Now, 1 am coming to the core issue. I wrote a 
letter to the hon. Prime Minister about how to improve this particular scheme of National 
Rural Employment Guarantee. I must thank the hon. Prime Minister. My letter was sent to 
the Department and a result, the Department prepared a two-page note and it was sent to the 
hon. Prime Minister, and a reply was sent to me also. I must thank the Department. I have got 
a copy of that. Now, what was my suggestion? This is the original Act of the NREG. Now, if 
you open page 21 of the Act, what type of works can be done under the NREG? Eleven items 
are there and one of the items is 'any other work that may be notified by the Central Government 
in consultation with the State Government'. This is not done anywhere in the country. There 
are various other works which can be done from home. For example, manufacturing of soap, 
manufacturing of agarbatti, manufacturing of toys, cultivation of flowers, and preparing gur. 
There are many things which women can do from home. My suggestion is the KVIC. The 
Central Government should give material to women at home. After the product is ready, they 
should collect it from their home and pay them the money. 

Now the only work which is being done all over the country under the NREGA is desilting 
of tanks. I know that tanks all over the country are desilted every six months. Whether they 
do it or not, that I do not know. This is how the money of this nation is siphoned off by the 
Indian bureaucrats. This is my charge. I charge them. Crores of rupees are spent in the work. 
The Act says that eleven types of works are there. They are not implementing them. I want 
the reply from the hon. Minister. 

Another aspect towards which I want to draw the attention of the entire House is this. 

This Scheme is being implemented by an Act of Parliament. But what is the minimum wage? 

In Gujarat, it is Rs. 50. In Tamil Nadu, it is Rs. 100. In Punjab, it is Rs. 110. In Goa, it is 

either Rs. 110 or Rs. 120. It varies from State to State. 

Mr. Raghuvansh Prasad, I want your kind attention. Why cannot we have a uniform 
minimum wage for the one who is doing work under the NREGA? I have recently collected 
this information for minimum wages. It is given at the rate of agriculture minimum wage of 
the respective State. Why should it be agriculture minimum wage of the respective State? 
When I am doing some work under the NREGA, it is not necessarily an agriculture work. It 
is given by the private employer. We must have a minimum uniform wage of either Rs. 100 
or Rs. 150.1 do not understand why we are not fighting for it. One State is giving Rs. 50 for 
a work. In another State, for the same work, he is getting Rs. 100. Why is this disparity in the 
Central Act? 

The third issue is regarding payment. According to my information, and my colleagues 
from Andhra Pradesh would support me, the payment of wages under the NREGA there it is 
made through post offices. It is a very good scheme. Entire fear of corruption and taking 
away the money is removed. Why cannot this be implemented all over the country? That is 
another important issue. So, my request is that instead of doing traditional work of desilting 
of tank, we must see what other work can also be given to them. What was the main purpose 
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of introducing the NREGA? The main purpose was to stop migration of poor people from rural 

India to urban India. People migrate from Uttar Pradesh, Bihar, and Andhra Pradesh, which are 

very big States, to cities of Kolkata or Mumbai or Delhi. They are going there and staying in 

jhopar patties and slums. They are living in very bad condition. If people can get employment 

in their own villages or in their own districts, they will not migrate. 

Now, there are certain specific instructions that more and more employment may be given 

to women. There are certain instructions in the Act itself that the creche facility should be 

provided at the worksite. There should be facility for first-aid. There should be facility for 

drinking water. All these things are not kept anywhere. 

Another thing, which I want to bring to his kind notice, is that no Monitoring Committee has 

met in many States. Let the House know this. What are the percentages of administrative 

expenditure? The limit in the Act is four per cent. I have got information about a State 

Government which has spent 20 per cent of the money for administrative expenditure. Now who 

is to take account of this? Another thing is, the promise of unemployment allowance. Name a 

single State where the unemployment allowance is paid till today. We would like to have a figure 

from the hon. Minister. 
�� >����� 0�0 '� e0 (��� .�
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�� ह� E  
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This is a good condition, but, at the same time, no State Government would pay unemployment 
allowance. 2
 �
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 �� �ह� �":
 E In Uttar Pradesh itself, when I was working last year 
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different Ministry. But, rural sanitation is one of the best schemes. The hon. Prime Minister, after 
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prohibiting manual scavenging. I am sorry to say that the practice goes on not in this or that States, 
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�� D��& ��_`��0: �S� ����� �ह�
:� ह� E But the main problem Dr. Raghuvansh Prasadji is that 
the money which we are giving for constructing that small unit of sanitation is not sufficient. In that 
money, you cannot have a sanitary unit at your home. So, I am requesting the hon. Minister to 
please revise the norms of the size of the sanitary unit. If our villages are clean, people will also be 
improved in their mindset and people would like to go to villages. Some of the urban people do not 
go to villages only because of two problems — drinking water and sanitation facility. Even if they 
go, they will never stay. That is the problem which we all are facing. Drinking water is another 
problem. We have a programme either by this Ministry or that Ministry <2��!��� E ह���
 +� ��*�� �" 
�ह �
 ह
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hon. Minister to take action against those State Governments which are changing the names of the 
Central Government schemes. Now, one colleague from Tamil Nadu was talking about the scheme 
which was being implemented by their Chief Minister in the past, and we are discussing the rural 
development scheme at the present. Let us not do like this. What is important is that the rural India 
should improve. Small-scale industries, cottage and village industries, all these departments 
should join together, and under the supervision of the Rural Development Ministry, we should see 
that in the coming days, we are able to have employment and education for the entire rural 
population. Maximum technical institutes should be constructed in the rural areas, maximum IITs, 
maximum agricultural universities can be near rural India so that benefit can go to the rural people. 

With these words, I thank you very much, Mr. Vice-Chairman, Sir, for allowing me to speak. 
DR. GYAN PRAKASH PILANIA (Rajasthan): Grateful thanks to you, Sir. This is all agreed that 
rural development is of core importance to India, and if there is no rural development, there is no 
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iron hand. A man can not do it, if he does not have a committed mind. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Tiruchi Siva. There is one 

more speaker after him, Shri Ram Narayan Sahu. 

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, since this morning, my esteemed colleague, 

Shrimati Brinda Karat, who initiated this discussion, has given valuable suggestions. The 

Members who followed also deliberated interestingly. 

Sir, the United Nations has projected that the real India will live in the rural outbacks for 
at least, 50 more years. Breaking the urbanisation myth, the projection report of the UN has 
said that though most of the countries in the world would see rapid urbanisation, India would 
have the largest rural population till 2050. Even in 2050, people who are going to reside in 
urban India would constitute only 55 per cent. In such a State of affairs, it becomes the 
bounden duty of the Government to give priority to rural development. Many measures have 
been taken, S ir. One among them is Bharat Nirman, which would put the required infrastructure 
in its place. But, at the same time, equitable growth is necessary. The employment engines 
have to be created for the rural India. And for that also, various measures are being taken. 
One is the Bharat Nirman Plus, which talks of expanding farming into livestock and changing 
of laws for the utilisation of the vast amount of wasteland in the country for cultivation of 
Jatropha and Pongamia plantations for producing bio-fuel. Sir, This would reduce the country's 
dependence on imported petroleum. Not only that, it would generate, or rather increase the 
rural income of India to Rs. 45,000 crores and would create job opportunities for 12 to 15 
million people. 

Sir, I would like to draw the attention of the hon. Minister here. This projection is for 
2012 and it was conceived in October 2006. The proposal was processed with the Expenditure 
Finance Committee and on 8th March 2007, it was considered by the Cabinet Committee on 
Economic Affairs. Thereafter it was referred to the Group of Ministers for further examination 
and recommendations, During the year 2007-08, an outlay of Rs. 50 crores was earmarked 
for the National Mission on Bio-Diesel. However, no releases were made under this Head. 
Again, in 2008, the same amount has been proposed under the same Head. The Standing 
Committee when asked for the reason and wanted to know the logic for earmarking the 
outlay for the scheme, particularly when it was not utilised in the previous year, the reason 
given was, "as the Group of Ministers could not meet, therefore, the 2007-08 allocation of 
Rs. 50 crore could not be utilised on the Bio-Diesel Programme." The same reason has been 
given for the year 2008-09. I couldn't understand as to why for such a vital scheme the 
meeting of the Group of Ministers is not being convened. If it is delayed, how could the 
State Governments implement it? Sir, we are well-aware that this sub-continent is working 
on the principles of federal nature. The State Government has also got its responsibility. I 
belong to a regional party and my State has been appreciated many a times by the hon. 
Minister himself on the floor of the House as one of the best-performing States in implementing 
the rural development schemes. We have our promising young leader Shri M.K. Stalin as the 
Minister for Rural Development there. Sir, the NREG scheme is very successfully 
implemented there and the hon. Members here will be happy to know that 82 per cent of men 
or women and 59 per cent of the Scheduled Castes and the Scheduled Tribes were benefited 
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through this scheme in Tamil Nadu. I would also like to mention two other schemes which 

we have done th,ere. One is, Indira Awas Yojana Scheme. We have given Rs. 55,000 for 

every house instead of Rs. 37,000 which is allotted. Thus, we have given Rs. 18,000 more 

from the State Government in order to help those people who are constructing the house, Sir, 

every second child in this country, that is, 46 per cent of the children in this country, is mal-

nourished. In order to bring down that level, many schemes were being implemented and the 

Government is recommending many more. But what we do is that we give the financial 

assistance of Rs. 1000 per month to every pregnant women, three months before delivery 

and there months after delivery, that is, Rs. 6000 for whom an income certificate is not must. 

That helps the pregnant women as well as the children who is even when borne by mothers 

and after they are born. So also, we have got new schemes like Pudia Anna Marumalarchi 

Thittem which gives a financial assistance of Rs. 20 lakhs to every Panchayat, other than its 

own revenue, to create basic amenities like sanitation, a library, a burial place or a cremation 

place, a playground and the watershed. The town Panchayat gets Rs. 50 lakhs in the same 

category. Also the PMGSY scheme which links two villages having more than 500 population 

is being implemented very well. Sir, it is the right time to record here or to recollect, when 

the economic sanctions were imposed on India when we had our Pokhran test, India was 

able to overcome only because of the relentless and tireless tailing of the farmers in the rural 

India. So, considering them and keeping in mind that the future India is going to have the 

most number of rural people even in 2050, this Government is taking measures to uplift the 

lives of those people who are in the rural areas. I would also like to request the hon. Minister 

that, as a token of encouragement, you should give more financial assistance to the States 

which are performing well and other States also. So, the State Governments require more 

financial assistance. I belong to a State and I belong to a party in Tamil Nadu which implements 

most of the schemes which have been recommended by the Central Government fully well. 

Thank you. 
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  �� ���� ह� � 1 Sir, there is a report that the Government schools in villages all'over India are 
8,45000. ���" 1,32,000 �" TÃT�: 2�7� �� 9Z ����7� �ह� ह� E toilets were promised, and, out of 
that, we have been able to achieve below 50 per cent, that is, only 3,37,502 have been made 
so far. It is a very pathetic situation. There is a fantastic comment by the Standing Committee 
Report of 2007-08. It reads, "It is really reprehensible that the Government cannot ensure 
drinking water and sanitation facilities in Government schools in rural areas even after six 
decades of planned development, particularly when the Indian economy is making giant 
strides world-wide." 

Sir, I thank you for this opportunity. 

♦Expunged as ordered by the Chair. 
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SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Sir, we are fortunate that both 

the Urban Development and the Rural Development Ministers are here. The efforts of 

converting our rural areas into urban areas are highly applauded, particularly in our State of 

Andhra Pradesh where a lot of good schemes are going on for providing housing, drinking 

water, and employment. I want to draw the attention of the hon. Minister. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): One second. The word* used by Shrimati 

Jaya Bachchan is unparliamentary, so it is expunged. 

SHRI GIREESH KUMAR SANGHI: Sir, when we say Grameen it does not 
only mean the farmer and the agriculturist, it has got many other 
components also. Like artisan community. Sir, these artisan communities 
are our backbone. They provide various services to the villages, particularly 
barber, blacksmith, goldsmith, kanu, teli, kalwar, etc. There are 50-60 such 
artisan communities in the rural areas, particularly in the State of Bihar. I 
have been going to Bihar also quite often. Their state of affairs is not at all 

good. There are no specific schemes for these artisan communities �
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, That is enough. Now, please 
conclude. 

SHRI GIREESH KUMAR SANGHI: Sir, just one minute. 

B����^�% (.
./�.�
.�? ����): V�� ह�, ह
 :�� E 
�� ����  '� 	�� �����: V�� ह�, D���� �� E 

'Expunged as ordered by the Chair. 
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SHRI PRAVEEN RASHTRAPAL: Wages are paid by the Central Government. That is 
why we want that it should be reformed. I will give you one example. The biggest public 
sector company in the country, i.e. ONGC is giving Rs. 225 to unskilled, Rs. 250 to semi-
skilled and 300 to skilled. Wages are not paid by the State Government. They are paid by the 
Central Government. 
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THE VICE-CHAIRMAN (PROF. RJ. KURIEN): The House is adjourned to meet 
tomorrow at 11.00 A.M. on 22nd April, 2008. 

 

The House then adjourned at thirty-six minutes past six of the clock till eleven of the 

clock on Tuesday, the 22nd April, 2008. 

 

 


